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Rababilitation of Indian Werkers from
¥atary,

+
8hri D. C. Sharma
€1965. { Shri Elayaperumal
Shri P. 0. Nevsonk:

Will the 2 Minisler be

10 refér o the wtﬁuﬁ%m
red Question No. 25 on ‘e 17h
November, 1958 and state the steps

taken to rehsbilitate the Indian

The Prime Minister and Minister of
External Affnirs (Shri  Jawsharial
Nehra): It is not quate correct to talk
about turning out. People have gone
there from India on regular terms of
service and when the terms expired
the Malayan Government has to pay
them the passage money etc. to come
back; and they have come back. They
have every right to send them back.
They can retain them, 1 they so
choose. We cannot object to that
When people go out of service it does
not mean that we are responsible for
rehabilitating them on their return.
Of course, individual cases is a diffe-
rent matter, but, as a practice, it is
totally undesirable.

Shri P. C. Borooah: Is it a fact that
some shipping difficulties have been
experienced by Indians who wanted
to return to their homeland?

Shri Jawaharial Nehrm: I do not
know anything about it.

figure. I have not got the previous
figures.

Shri P, C. Borooah: May I know the
total number of workers repatriated
uptil now?

Shri Jawaharia] Nehru: As I saud,
1 have not the previous figures with
me,

Shri Ramanathan Chettiar: May I
know whether the Malayan Govern-
ment have fixed any quota for the
repatriation of Indian workers?

Mr. Speaker: It does not arise out
of this question.

Shri Sadath All Khan: When the
term of service is there in the agree-
ments there 18 no question of any
quota,

Third Five Year Plan

<4

. Shri Ram Krishan Gupla:
"‘"{rmm D. N. Tiwary:

Wil the Minister of Labour and
Empioyment and Plannimg be pleased
t0 refer to the reply given to Starred
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Question No. 1197 on the 10th Decem-
bor, 1088 end stpte:

ht

e ot e

'¥ivé Year Plan has since
boanworkedout.

(b) if so, the nature theoeof; and

(¢) whether any amount is to be ’
for the schemes

from
ind Thans Unit Lebel?

The rg'l'hn-hry flecrotary to the
Minister Labour and Employment
and Planiifhg (Sfirt L. N. Mishra):
(a) and (b). Proposals on the sub-
Ject are being drawn up with a view
to further consultation with the Stite
Governments. It is contemplated
that block and village development
plans will bé prepared with the help
of Block Committees, Panchayats and
Co-operatives. These Plans will place
special emphasis on agricultural pro-
duction and on fuller use of manpower
resources in rural areas.

(c) It is difficult to talk in terms of
any specified amounts as conditions
vary in different areas.

Shri Ram Krishan Gupta: May [
know whether the views of the State
Governments have been ascertamned in
this respect?

Shri L. N, Mishra: We have not
written to the State Governments.
We propose to write to them by the
end of the year, by which time the
outline of the Third Five Year Plan
is expected to be ready.

Shri Dasappa: May I khow whe-
ther it is not a fact that even at the
stage of formulation of the Second
Five Year Plan the idea was to con-
sult the local areas and get the
schemes from the districts and, later
on, that idea was abandoned?

Sbri L. N. Mishra;: Taere was & pro-
posal and the district coiumittees were
consuited. But when the Plan was
being finalized some of the schemes
bad to be dropped. The local areas
were certainly consulted during the
preparation of Second Plan
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Shrl Basappa: May I know whether
Governmént is awate of the fact that
more consideration is necessary at the
digtrict level and the biock level in
the preppration of the Piuan?

Shri L, N, Mishra: There are dis-
trict development committees and.
block committees. We expect that

these committees will be able to pre--
pare the local plans.

¥s witfawy xva: vy SxF Y oY
o warft wdd ¥ iR Faha woec
Y Rt ar Ty ¥ aTeT WY wree
i T T T I 9T fawx
1R ¥ A% S0 aTwTT A Sl oy ?

ot wo Mo faw - TTRT WHF
R TR AT ¥ v wiE
Ia® X FAT AT & TR Y

oft wew T @ ¥ g ST AwRar
g fo o fyar Fatewr afafedt v
stw el wafedt ¥ qg A &
Jradr qr ITHY Ty AFY Ay vy ?

it o Mo fawy : X W FAA
MM T ie T YF
T & areT T § W W1 @ I
Al & IR §

Shri Hem Barua: May I know whe-
ther the Thirg Plan is proposed to be
on the basis of needs or of resources?
If it is on the basis of rcsources, may
I know whether Governinent propose
to give an jdea of the resources posi-
tion to the local Plan {ramers?

Shri L. N. Mishra: Certainly the
local planners will keap in mind the
local resources also. Thcy will also
get assistance from the Plan as a
whole. When the outline of the Third
Plan is ready, then alone some idea
of the resources of the local plans
could be given.

Shri S. M. Banerjee: District Boards
play a vital role in this Plan. May
I know the reason why District Plan-
ning Boards’ suggestion* have not yet
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been invited? They might have been
dropped.

Shri L. N. Mishra: We have not yet
wwritten to the State Governments be-
cause the outhne of the Third Plan
is not yet ready. When it is ready,
we will be wniting to the State Gov-
«ernments.

st TRt &/ g AT W

g 5 o aw e dvoe & sdw Wi
sy wivw w1 ¥ fafews o § o
€ T aw A ¥ Aoy WA wT W

oo iawa ¢ ?
wum Wt wwr dXfrwand sl
(oft wwTreew Agw) . ow uTR F &Y
-drasr Ao ar fedlt oft Qe § W
Mg AT IFA A
AT ACH § WO AT AT & 1 W
B 3R § BT N avq a9
gAT 7 @ N AAY Y uw @ W
TFt | WRAXIIRM @AY A
T F2 5 wgr aF o1 I E AN IR
T RTHET ATE FAT & 1 wEfag S
m%a‘aw:ﬁz@miq’kg‘qwﬁ
wxr foqr sy @ 1 @ TR
AN I A awEA@IR
fipT 3w & arz oY =T At & A
A FEE | XA Y A W wifaw
oy areft &

Shri Ram Krishan Gupta: May I
know, 1n view of the recent statement
+of the hon, Prime Minister, what steps
have been taken so far to discuss tlus

Plan at village, block and district
devel?

Mr. Speaker: Any other steps other
4han that?

Shri Jawaharial Nebru: In respect
of the Third Plan?

Mr. Speaker: Yes.

Shri Jawaharial Nehru. I do not
think so, though I am not Quite sure
.about it, because at ‘he present
moment one part of the Plan, which
J4s of the most vital impcrtance, is
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being discussed everywhere, that s,
food production, the organisation of
the village panchayats, co-operatives
and the lke. That is the very first
and the most basic atep.

The other part of the Plan, that is,
the industrial part, is not directly of
so much interest to a vulage, nafural-
ly, except 1n regard to small matters,
cottage industries and the like. That
has to be discussed with State
Governments and others.

HMMSMH

*1967. Shrt Aurobhdo Ghosal:
Sphri Prabhat Kar:

Will the Minister of Conxmerce and
Industry be pleased to state:

(a) whether any German Repara-
tion Methanol plant 1s lying at Sindri
for the last 10 years;

(b) if so, what is the price of this
plant and whether any Expert Com-
mittee has been appointed to suggest
sts utilisation;

(c) if so, when the Committee was
appointed,

(d) whether 1t has submutted any
report, and

(e) if so, the action taken om the
report?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) to (e) A statement is laid on the
Table of the House

Statement

At the end of the Second World
War, a Methanol plant which was in
operation at the well-known factory
of M|s Bodische Anilin & Soda Fabrik
(BA S.F) at Oppau in Germany, was
offered to India as part of the war
reparation The Plant was dismantled
and despatched to India during 1850-
51 The equipment was taken %o
Sindri where it has been stored. Gov-
ernment of India have not paid any
price for the plant but have incurred





